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PAPERS LAID ON THE TABLE

N otifications under N avy  A ct

THE DEPUTY MINISTER IN THE 
DEPARTMENT OP PARLIAMENT
ARY AFFAIRS (SHRI KEDAR NATH 
SINGH): On behalf of Shri Jagjivan 
Ram,

I beg to re-lay on the Table a copy 
each of the following Notifications 
(Hindi and English versions) under 
section 185 of the Navy Act, 1957 —

(1) The Navy (Pension) (First 
Amendment) Regulations, 
1972 published in Notification 
No SRO 180 in Gazette of 
India dated the 1st July, 1972 
[Placed tn Library See No 
LT-3337/72]

(2) The Naval Ceremonial, Con
ditions of Service and Mis
cellaneous (Third Amend
ment) Regulations, 1972, 
published in Notification No 
SRO 196 in Gazette of 
India dated the 15th July, 
1972 f Placed m Library 
See No LT-3494/72]

(3) The Naval Ceremonial, Con
ditions of Service and Mis
cellaneous (Fourth Amend
ment) Regulations, 1972, 
published in Notification No 
SR.O 222 in Gazette of 
India dated the 12th August, 
1972 [Placed tn Library See 
No LT-3494/72]

Industrial D isputes (C entral) 
Second A m e n t m e n t  R ules

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR AND RE
HABILITATION (SHRI BALGO- 
VTND VERMA): On behalf of Shri 
R K Khadilkar,

I beg to lay on the Table a copy of 
the Ir dustnal Disputes (Central) 
Second Amendment fluids, 1972 (Hindi

and Enghsh versions) published in 
Notification No GS.R. 410(E) in 
Gazette of India dated the 13th Sep
tember, 1972, under sub-section (5) 
of section 38 of the Industrial Dis
putes Act, 1947 [Placed tn Library
See No LT-WV72]

Notifications under P assports A ct

THE T'EPUTY MINISTER IN THE
m in istry  of extern al  a ffa ir s
(SHRI SURENDRA PAL SINGH) I 
beg to lay on the Table a copy each 
of the following Notifications (Hindi 
and English versions) under sub
section (3) of section 24 of the Pass
ports Act 1967 —

(I) The Passports (Third A m e n d 
ment) Rules 1972, publis - 
ed m Notifi(4tion No GSR 
397(E) in Gazette of India 
dated the 30th August, 3972

(II) GSR 398(E) published m 
Gazette of India dated the 
30th August, 1972

(111) GSR 411(E) Published m 
Gazette of India dated the 
15th September, 1972 [Placed 
m Library See No LT«?692/ 
72J

N otifications under M in es  A ct

SHRI BALGOVIND VERMA I beg 
to lay on the Table a copy each of the 
following Notifications (Hindi and 
Enghsh versions) under sub-section 
(7) of section 59 of the Mines Act, 
1952 —

(1) The Metalliferous Mines 
(Amendment) Regulations, 
1972, published m Notifica
tion No GSR 947 in 
Gazette of India dated the 
12th August, 1972

(ii) The Coal Mines (Third 
Amendment) Regulations, 
1972, published in Notifica
tion No GSR 948 in 
Gazette of India dated the 
12th August 1972 [Placed 
m Library See No LT-3693/j 
72J


